File No.: Admn-15020/1/2018-ADMN-CIC-Part(1)
_ ERRES Ol
_ Central Information Commission
19T T AR, JfReT / Baba Gangnath Marg, Munirka
s fS&!, New Delhi - 110067

Dated, the 10th June, 2024

Circular

In continuation of this Commission’s earlier circular

dated 15.05.2024, it is informed that APARs for the year
2023-2024 of all officers/officials of the Central Information
Commission may be recorded through SPARROW or
available mode for performance appraisal in accordance
with the revised timeline issued by DoP&T vide OM No.
21011/4/2023 - Estt (A.II) dated 28.05.2024(copy enclosed).

2.  This issues with the approval of Competent Authority.
DAJMM‘
(S.K. Rabbani)
Deputy Secretary (Admn)
Copy to:

A T

Sr/BPS 1o CIC

PPS to ICs

PPS to Secretary, CIC

PS to Additional Secretary.

PPS to JS (Admn)/ PS to JS (P&B)/ Consultant
(Registrar).

All Deputy Secretaries/ Consultant (DRs)/ Designated
officers.

RTI Cell/ CR/ Dak Section/ Library/ DDO Legal Cell/

Record Room/ Cash Section
All concerned officers/officials of the Commission.

. Guard File.




No. 21011/04/2023-Estt.(A 1)
- Government of India
Ministry of Personnel, Public Gricvances and Pensions
i Department of Personnel & Training

North Block, New Dellii— 110001
. : . Dated 28* May, 2024
OFFICE m:mommn UM -

Sub;cct ELtCﬂSan of timelines for rccm dmg of APARc for thc ycar 2023-24
in rcspcct of Central Cn il Ser\'lccs -Tcg : :

The undcrs:gned is drrccled 10 mvue rci‘crcncc 10 lhls De,partmcni s OM No -

21011/1/2005-Estt.(A)(PLI) dated 23.07.2009 and OM No. 2101 1/0472023-Esti (A1I) dated: 0 Lo
s ot 15.04.2024 regarding tmehnes for recordmg of APARs and extensmn of timclmes for SR
o '_submlssmn of self-appraisal rcspcctrve!y : G

L gy view of angagcmcn{ in ongomg LoL Sabha Elcction, 2024, diffi cultlcs e beer i

* reported by the officers belonging to Central Civil Scrvlccs in shckmg to the timehnes gwcn

in the OMs rcfcrred to above g

3, Accordmgl), thc mattcr has been Te- conSJdcrcd in this Dcpar’cmem and 1t has bcen -

decided, with the approva} of the competent authortty, 1o extend the cxisting timelines for
rccordmg APAR for the year 2023-24 in relaxation of OM No. 21011/1/2005-Estt. (A)(Pl iy =

"-"._dated 23 07.2009 and OM No. 2101 1f04f2023 E.s‘rt (A 11 dated 15. 04 2024 as follows:

;> +1S:No.: Actmt} e e e 'Cumffdatcs
SR : . [Existing [Revised
= Oy DlSlI‘lbL{llOﬂ of blank APAR fommis 1o alll31 March - PB1*March
‘i jconeerned i o _ . |(This = may  be|(This may bel
' ' e completed even alcompleted even ‘a
S e g . |week earlier) _|week earlier)
|2 |Submission of sclf-appraisal to  the[30% April el R0 Jane
~_[Reporting Officér by ORU : R i
{3®)  [Submission of report by Reportmg Oﬁicer 0“‘ June - S PItAugust
' -_:'lo Revnewmg Ofﬁccr : : 5 Eoe R
@) '_Reporl to ‘be completed by Rewewmg 1% July: - il 19 October

' (6)  |(a) Disclosure to the ORU where there 15015‘;-Scptcmber 15 November

 [Officer and to  be sent to Administration or
CR Section / Cell or acccpung authorlty,
whcrcver provxdcd

(5) Appralsa! by acceplmg authority, whereverBl“Q&ugﬁSt ; - 31% December
Iprovided : Edyn RS R :

no Accepting Authority




-

(b) Disclosure to the ORU \\here there i
Accepting Authority

15> Septembcr

1 January

' Recc1p1 of rcprescntat;on ifa an_\,, on APAR

3 communication

15 days from the
date of - receipt of

G . [Competent Autlmrity

Forwarding of representation

“ Where there is rio_Acécpting L ten
Authority for APAR i
Where there is Acccptmg
: Authomy for APAR

to the

g 215‘:ﬁSepterﬁbc;_

-~ |ogth Ociobe_; :

15 dajs"fro'm' thel
“{date of receipt o{ :

represcntauon

[competent authority

Disposal - of representation - by the

- Jreceipt.

Within one month
from the  date of

s
representation

receipt

’(10)_'

: Commumcatlon of the. demsxon of ‘thefl

o - lcompetent authonly on the rcprcsentatlon :
- |by the APAR Cell

5% November

i

|End of entire APAR process, aﬁer Whlch

thc APAR will be finally takenonrecord | =

30 November

: Ofﬁccrs for the year ?.023-24

1

=2

15 days from the|
date of receipt of
- |disclosure - = - '

Within .one month, =
from the datc off =
il
“|representation :
|15 days from thef -
. i|date of disposal of = -
rcpr(,scmatlon
{15 days ":from':ﬁlh'c
‘date '

e
. |Communication off
- Ithe decision

Thc aforesald rcla\atlon is’ Just a one—ttme measurc for the Central Civil Semccs

:Copy to: :

AIS Dmswn, DoPT North Block New DBH’U

NIC for uploadmg in DoPT webmte e

_,__ 58

(5P Pant)

Director(PP n

23093074

o All Mmzstncs;’DEPartrmp*v/ Cadre ControllmgAuthonhesof the Govemmentof Indla



